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FrereRTar, 10 fAawe, 2025

AT 4113(3H).— [ 15, (A T [FaAaed § 3f=a gfasr =i arefdar seewr
srfarfem, 2013 f¥ a7 93 (1) F T8 Yo ARRAT T TART FLd g, Fx TLRIE, TAZET, HIWT — VI,

T — FIERA, FHrar — 700070, ™@AT — f&ror 24 g, 9% 1= {u 70 9 g+ 1 F @
76550.90 & Hie< i Tl ATEAGr & arae o<t g1 Feferfaa s i1 uger 9 & sTEremor a5 §
AT o TSI ATEEAT Feq1 208, faATH 28.02.2003 F ATAT & Hal ToAd & el — TAT & HeT Hel

AT % 3297 & srferrgw & forw srfeg = T = o, e sttergor /g1 forar = 8
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b IRl

et - TRAT % i A W F [Ator & g6y & SfeREaT | (@) f S aret sgatE &
IggHT, I, TRER, s ol @ derwe, e o St

1. . s}
IEGECEER] RN EIEDIEC] L
@M. Rt g g/
#. | & oo g U CERT] g i
. HIT . % STATC ST ATAT gRET =T
o, | T srfdrger g, (vt iz Jrget
fre o T SAHA 2 e (arff R
(a1 Hiex Hrex #)
L))
1 61 | 4493.64 | 1519.00 | 2974.64
2 62 | 1983.68 | 856.00 | 1127.68
3 63 | 1329.00 | 1329.00 | 0.00
4 64 | 890.63 | 778.00 | 112.63
5 65 | 1115.00 | 1115.00 | 0.00
6 66 | 776.00 | 776.00 0.00
7 67 | 72870 | 234.00 | 4947 | suv =t
8 68 | 4088.81 | 214.00 | 3874.81 AT,
9 69 | 2874.31 2874.31
10 70 | 1740.78 1740.78 | zfRror: Sr
11 | siefyarfor 71 688.22 688.22 | Tefifaafar
12 | T 72 | 52628 526.28 | AT AT, | FE sy
13 | @ F | o | 73 | 1522171 | 112,00 | 15100.71 LS
14| s 74 | 5910.56 5910.56 | <77 | fyfe
15 | dAFE 75 | 2064.65 2064.65 | -
TJH 9T,
16 79 | 23520.78 | 1067.00 | 22453.78
17 88 | 4534.13 4534.13
gfs:
18 89 | 2793.35 2793.35 | afr 7=
19 447 | 121.45 121.45 | (IUTE)
20 448 | 40.48 40.48
21 449 | 283.38 283.38
22 450 | 404.83 404.83
23 451 | 566.77 566.77
24 468 | 728.70 728.7
25 484 | 7125.06 7125.06
FA AR (I HieT H) 84550.90 | 8000.00 | 76550.90

[T, &, THAEUH/T5eg-90/49/(qFH srferrgon)/Stert/smr-111]
AT FHTY, BT TSI/, TF 3.
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MINISTRY OF RAILWAYS
(Metro Railway, Kolkata)
WITHDRAWAL NOTIFICATION
Kolkata, the 10th September, 2025

S.0. 4113(E).— In exercise of the powers conferred under Section-93 (1) of the Right to Fair Compensation
and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013, the Central Government do hereby
withdraw 76550.90 Sgm. of Land from acquisition as per the Land schedule given below at Mouza — Raynagar, P.S.
— Bansdroni, Kolkata — 700070, District — South 24 Parganas. The following land was previously notified in
Extraordinary Gazette of India for acquisition vide Gazette of India Notification No. 208, dated 28.02.2003 for the
purpose of construction of Metro Railway between Tolly — Garia of which possession has not been taken.

Withdrawal Land Schedule
Schedule of Land/Dag to be de-notified (withdrawn) in connection with Construction of Metro Railway
between Tolly - Garia, Area Description and Boundary of Land, Premises, Building etc.
Total
rea
Purpose for per BL ; be de- i
Sl | \which land was | Mouza | P29 | & Lro | @cauired | notified | Boundary of | Description of
No. . No. (in (in the Land Land/Premises
to be acquired record sqm.)
(in am- Sqmi)
Sgm.)
1 61 4493.64 1519.00 | 2974.64
2 62 1983.68 856.00 1127.68
3 63 | 1329.00 | 1329.00 0.00
4 64 890.63 778.00 112.63
5 65 1115.00 | 1115.00 0.00
6 66 776.00 776.00 0.00
7 67 728.70 234.00 494.7
8 68 4088.81 214.00 3874.81 North:
9 69 | 287431 287431 |  Tolleys
Nullah,
10 Raynagar | 70 1740.78 1740.78
Construction of Soqth: Jay
11 . 71 688.22 688.22 Engineering
Metro Railway
from Tolly - Works shed, M_/s Jay
12 ) 72 | 526.28 526.28 Engineering
Garia and other _
East: Jay Works
13 | works connected 73 | 1522171 | 11200 |15109.71 | Engineering
therewith Works shed
14 74 5910.56 5910.56 '
15 75 | 2064.65 2064.65 | \West: Public
Road (Usha
16 79 | 23520.78 | 1067.00 | 22453.78 Road)
17 88 4534.13 4534.13
18 89 2793.35 2793.35
19 447 121.45 121.45
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20 448 40.48 40.48
21 449 | 283.38 283.38
22 450 | 404.83 404.83
23 451 | 566.77 566.77
24 468 | 728.70 728.7
25 484 | 7125.06 7125.06
Total area (in Sgm.) 84550.90 | 8000.00 | 76550.90

[F. No. MRTS/W-90/49/Land Acquisition/GC/Pt.111]
AJAY KUMAR, Chief Engineer/O&M
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